
APRIL 28, 1960 Laid on the Table 14408 

PAPERS UNDER AIR CORPORATIONS RuLES 

The Minister of TramIport aDd 
Communications (Dr. P. Subbara-
JaIl): I beg to lay on the Table 
1IIlder sub-rule (5) of Rule 3 of the 
Air Corporations Rules, 1954, a copy 
of· each of the following papets:-

(i) Summary of the Budget Esti-
mates of Revenue and Expen-
diture of the Indian Airlines 
Corporation for the year 
1960-61. 

(ii) Summary of Actuals for the 
year 1958-59 and Budget 
Estimates and Revised Esti-
mates for the year 1959-60 
and Budget Estimates for the 
year 1960-61 under Capital, 
of the Indian Airlines Cor-
poration. 

[Placed in Lib1"aTt/. See No. LT-
2134/60]. 

(iii) Summary of Budget Estimates 
of Revenue and Expenditure 
of the Air-india International 
Corporation for the year 
1960-61. 

(iv) Summary of Actuals for the 
year 1958-59, Budget Esti-
mates for the year 1959-60 
and Revised Estimates 
and Budget Estimates for the 
year 1960-61 under Capital, 
of the Air-India International 
Corporation. 

[P14ced in Lib1"aTt/. See No. LT-
~  

AaPBID«vrr 0: MAJn1J'ACTUU or 
WATCIIBS 

'1'fIe ....... 01 IDdIll&r)r (Slut 
M· ....... SbaJa): I bee to lay on the 
Table a copy of Agreement !bade bet-
ween the Government of India and 
the Citizen Watch Co., of Tokyo for 
.. lDIIDufacture of wakbes. 

[Placed '" UIwa",. Sn No. L'l'-
~  

NOTD'ICATION U: AMENDMENT TO 

EMPLOYEES' PROVIDENT FUNDS 

ScHEME 

The Parliamentary Secretary Cio tile 
Minister of Labour and EmplOflDent 
and plUlnlng (Shrl L. N. MJsbra): 
On behalf of Shri Abid Ali, I beg to 
lay on the Table under sub-section 
(2) of section 7 of the Employees' 
Provident Funds Act, 1952, a copy of 
Notification No. GSR, 452 dated the 
23rd April, 1960, making certain 
amendment to the Employees' Provi-
dent Funds Scheme, 1952. 

[Placed in Lib1"aTt/. See No. LT-
2137/60]. 

ANN'UAL REPORT OF HINDUSTAN 

CHEMICALS LTD. 

The Deputy Minister of Commerce 
and Industry (Shrl Satish Chandra): 
I beg to lay <*l the Table a copy of 
each of the following papers: 

(i) Annual Report of the Hin-
dustan Chemicals and Fertili-
zers Limited for the year 
1958-59 along with the Audit-
ed Accounts and comments 
of the Comptroller and Audi-
tor-General thereon, under 
sub-section (1) of section 639 
of the Companies Act, 1856. 

(ii) Review by the Government 
of the working of the above 
company. 

[Placed in Lib1"aTt/. See No. LT-
2138/60]. 

AMENDMENT TO DmPLACZD PasoR8 

(COMPENSATION AND Rl:BAan.ITATIOB) 

RULES 

The Deputy M1DJster of Beb.biUta-
Uon (Shrl P. S Naskar): I beg to 
lay on the Table, under sub-section 
(3) of section 40 of the Displaced 
Persons (Compensation and Rehabi-
litation) Act, 1954, a copy ot Noti8-
cation No. GSa .00 dated the 1. 
April, 1960, makinl certain further 
amendment to the Displaced Penou 
(COmpensation eel RebabWtatllD) 
t~ I' •. 
[Pl4cri in Ltbnt",. See No. 'C'l'-

2138/80]. 




